INCOME TAX APPELLATE TRIBUNAL
RAIPUR BENCH, RAIPUR

Order —Ready for Pronouncement on 22nd April, 2026 before
SMC BENCH

SHRI PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER

Sr. No. l ITA No. Name of the assessee | Author
1. | 285/RPR/2026 M/s. Galaxy Developers M

Krishnavati Rai

M

279/RPR/2026 Pawan Kingrani

L

’ 2 281/RPR/2026 Radhamohan Rai by legal heir M

|

22.04.2026  Senior Private Secretary
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